
Central Administrative Tribunal, Principal Bench

OA No.2868/1 991

Neu Delhi, this 10th day of April, 1997

Hon'ble Dr. Dose P. Uerghese, \/C(j)
Hon'ble Shri 3.P. Biswas, Member(A)

Miss Vinay Kumari
d/o late Shri K.3. Prabhakar
75-C, pocket 0, Deep Enclave
Ash Ok \/ihar, Del hi-52 .. Applici^nt

(By Advocate Shri B.3•Malvania, not present)

US.

1 . Chie f Secretary
Delhi Adminis tra ti-^n
5, Alipur Hcffld, Delhi-3A

2. Secretary-cum-Director
Dte. of Social Welfare
Delhi Adtnn.

Canning Lane, K.G. Marg
Nee Delhi •» Respondents

(By Mrs, Avnish Ahlawat, Advocate, not present)

ORDtF;(oral)

Hon'bie Dr. Dose P. Uerchese

None appeared on the last date of heajring.

Even today, none a!pears even on second call.

The application is dismissed in default and for

non-prosecution. No costs.

/ gtv/

(3.P. Bisu::s) (Dr. DoseiT. Uerohese)
Member(A) Uice-Chai rman (D)


